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Stock Exchange at Cuttact 

1. SHRI ANADI CHARAN OAS: Wilthe 
Mlnister of FINANCE be pjeased to state: 

(a) whether oonsidering the popular 
demands, Govemment are contempjating to 
set up a Stock Excoange at Cuttack. tile 
(;oollTlerciaiJ.;apttat of Orissa: ·~':lnd 

(0, if fiOl. tile reasons lheretor? 

THE MINtsTEROF FINANCE (PROF. 
MADHU DANOAVATE): ta) Nc. Sir. 

(0) Government have not received any 
formal proposai for setting up a Stock Ex-
change at Cuttack. A Stock Exchange at 
Bhubaneshwar in Orissa has already been 
granted recognition. 

Raids on the Premises of Property 
Dealers 

2. SHRI KAMAl CHAUDHRY: Wul the 
Minister of FINANCE be pleased to state: 

(a) the number and details of raids 
conducted by Income Tax Department dur-
ing 1989 on the estabishments and residen-
hai prenuses of property <ieaJers in DeIh4 and 
other parts of the country: 

(b) th~ aetaiis of cash and other docu-
ments seized during such :-aids; and 

\(;j UiQ detaits of act.on t~en against 
eJTing establishments and persons? 

THE MINISTER OF FINANCE (PROF. 
MAOHU OANOAVA~): (a) to (c). The In-
come-tax Department conducted 421 
searches -on the establishments and resi-
dential premises of property dealers and 
their associates in Defhi and other parts of 
the county during the year 1989 (from 
1. 1.1989 to ~.11.1989). During the murse 
of these searcheS~ prina-fade ooaa:aunted 

assets of the value of As. 13.98 crores in all 
were seized besides incriminating d0cu-
ments. The persons seatehed, in their staIe-
ments on oath, given during the ause of 
these seaR:hes, haw in aggregale. admit-
ted unaccounted nx.ne to the tune of As. 
39.99 crores. Appropriate action as called 
tor under .the Direct Taxes enacments is 
taken in aJl these cases. 

As the number of cases is large. it is not 
practtcabte to fumish case-wise details. 

FM AiR. Station of Cannanora, Kerala 

3. SHRl U UlLA PAll Y RAMACHAN-
DRAN: WdJ the Minister of WF<>RMA TK>N 
AND BROADCASTING AND P ARlIAMEN-
TARY AFFAIRS be pleased to state: 

(a) whether work on the FM A. I. R. 
Station at Cannanore, KeraJa has been 
compteted; 

(b) if so, when is the same taeJy to be 
started; and 

(d) the total out!ay on the project? 

THE MINISTER OF INFORMATK>N 
AND BROADCASTING AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENDRA): (a) and (b). InstaJJation works 
have started and the Radio Station at Can-
nanore is envisaged to be completed in 
1990. 

(c) AIocation for F .M. project at Can-
nanore is As. 234.80 lakhs. 

Setting up of NicbI PIMt In Orissa 

-4. SHRIANADfCHARANDAS:W.the 
Minister of STEEl AND MINES be pleased 
to state: 

(a) whether there is a vast ball of nickel 
ore in the SukindaIDaitari region of Orissa of 




